) | * INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES - o
| REVISED CAUSE LIST dF E BENCH FOR 27-AUGUST-2026 (THURSDAY)
BEFORE HON'BELE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER
IN COURT ROOM 6
AT 10.30 AM
sr | Appeal Number A,‘s,::l:' . Assessee Name Remarks
1 {ITA 6130/MUM/2025| 201617 |[D] TAHIRABAL AYAZ SHERMAHOMED (E-FILE)
2 |ITA 7388/MUM/2025] 2022-23 |[D] ETHNIC FOOD PRODUCTS SOLUTION LIMITED (E-FILE)
3 | TTA 424/MUM/2026 | 2017-18 | [A] M/S. TIGAKSHA METTALICS PRIVATE LIMITED
4 |1TA 1707/MUM/2026| 2018-19 | [A] MURTUZA ABDULHUSAIN MOOKHTIAR "
5 |[TA 1506/MUM/2026{ 201920 | [A] HITEN DHIRAJLAL SHAH (E-FILE)
6 |ITA 1800/MUM/2026] 2014-15 | [A] EDIFICE CONSULTANTS PRIVATE LIMITED (E-FILE)
7 |TTA 2001/MUM/2026[ 2022-23 | [A] KANAKRATNA EXIM PVT LTD '
8 |ITA 2015/MUM/2026] '2018-19 |{A] HAR SHREE NATH MULTI TRADE PRIVATE LIMITED
9 |ITA 2077/MuM/2026] 2020-21 | [A] HUNUR NILAM ZAHRA (E-FLLE) . - -
10 |ITA 2161/MUM/2026| 201920 | [A] TECH CONSULTANCY AND SERVICES PRIVATE LIMITED
T 11 [TTA 2162/MUM/2026] 2015-16 | [A] TECK CONSULTANCY AND SERVICES PRIVATE LIMITED -
12 |1TA 2163/MUM/2026| 2013-14 | [A} TECH CONSULTANCY AND SERVICE PRIVATE LIMITED
13 |ITA 2165/MUM/2026| 2014-15 | [A] TECK CONSULTANCY AND SERVICES PRIVATE LIMITED
14 |TTA 4210/MUM/2026| 2019 - 2020 | [A] KIRAN KANTILAL PATEL (E-FILE)
15 {ITA 4235/MUM/2026{ 2019 - 2020 { [A] KIRAN KANTILAL PATEL (E-ILE)
16 |ITA 4223/MUM/2026] 2013-14 | [A] TATER REALTY (E-FILE)
17 |ITA 4224/MUM/2026| 2014-15 | [A] TATER REALTY (E-FILE)
18 |ITA 4241/MUM/2026| 2013-14 |[A] ST ALOYSIUS (E-FILE)
19 |ITA 4242/MUM/2026] 2015-16 | [A] ST. ALOYSIUS HIGH SCHOOL (E-FILE)
20 |ITA 4315/MUM/2026] 2014-15 | [A] RAKESH N SHETH HUF (E-FILE)
21 |TTA 4335/MUM/2026| 2015 - 16 |[A] RAJU MHATRE (E-FILE)
22-{ITA 4340/MUM/2026{ 2020 - 21 | [A] PRASHANT-KHARPATIL (E-FILE)
e e e i
24' | ITA 5010/MUM/2026| 2019-20 | [D] KANAD MERCANTILE AND TRADING PRIVATE LIMITED (E-FILE)
25 {ITA 4278/MUM/2026] 2017-18 [A] ARCHANA AJTT VAIDYA (E-FILE) |
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REVISED CAUSE LIST OF F BENCH FOR 27-AUGUST-2026 (THURSDAY) '
‘ BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER
IN COURT ROOM 2
AT 10:30 AM
-_Srl, Appeal Number {Assmt, Year ' ~ Assessee Name ' Remarks
1 | ITA 7690/MUM/2025 | 2016-17 | [A] 1.B CHEMICALS AND PHARMACEUTICALS L_IMITED :
2 | ITA 7691/MUM/2025 | . 2017-18 | [A] 1.B CHEMICALS AND PHARMACEUTICALS LIMITED
3 | ITA7693/MUM/2025 | 2021-22 | [A] 3.B CHEMICALS AND PHARMACEUTICALS LIMITED
4 | ITA129/MUM/2026 | 2008-09 |[A] M/S. MGN AGRO PROPERTIES. PVT LTDY
5 | ITA999/MUM/2026 | 2016-17 |{D])V GOKAL CHARITY TRUST (E-FILE)’
6 | ITA 2261/MUM/2026 | 2019-20 | [D] UNIVERSITY OF MUMBAT (E-FILE)
7 | ITA 3554/MUM/2026 | 2018-19 | {D] UNIVERSITY OF MUMBAI (E-FILE)
8 | CO172/MUM/2026 | 201920 | [A] UNIVERSITY OF MUMBAIL
9 | ITA5393/MUM/2025 | 2018-19 | [A] UNIVERSITY OF MUMBAI (E-FILE}
10 | €O 212/MUM/2026 | 2018-19 | [A] UNIVERSITY OF MUMBAI (E-FILE)
| 11 | ITA 2671/MUM/2026 | 2018-19 | [A] VISION WELLBEING TECHNOLOGIES PRIVATE LIMITED (E-FILE)
| 12 | ITA 2681/MUM/2026 | 2015-16 | [A] SKYSHIP INTERNATIONAL PVT LTD{E-FILE}— —————— — =
| 13 | ITA 2022/MUM/2026 |  2012-13 | [A] JIGAR ASHOK MEHTA (E-FILE)
14 | TTA 3343/MUM/2026 | 202223 | [A] JASPALSINGH PREHLADSINGH CHANDOCK (E-FILE)
15 | ITA 5352/MUM/2026 | 2022-23 | {D] JASPALSINGH PREHLADSINGH CHANDOCK
16 | ITA 4250/MUM/2026 | 202021 | [A] SHANKAR CHETANDAS WASWANE (E-FILE)
17 | ITA 4434/MUM/2026 | 2014-15 | [A} UNITOUCH CREATIONS LLP (E-FILE)
18 | ITA 4476/MUM/2026 | 2013-14 | [A] UNITOUCH CREATIONS LLP (E-FILE)
19 | ITA 4997/MUM/2026 | 2013-14 | [A] M/S. JSW STEEL LIMITED
20 | ITA 5777/MUM/2026 | 2017-18 | [A] VANDANA BALRAJ KUNJAN (E-FILE)
21 ITA 5759/MUM/2026 | 2022-23 | [A] UNION BANK OF INDIA (EFILE)
22 | ITA 5775/MUM/2026 | 2023-24 | [A] UNION BANK OF INDIA (E-FILE)
23 | TTA 5790/MUM/2026 | 2019-20 | [A] UNION BANK OF INDIA
| | 24 | ITA5791/MUM/2026 | 2020-21 | [A] UNION BANK OF INDIA
, 25 | 1A 5818/MUM/2026 | 2016-17 | JA] UNION BANK OF INDIA
.| 26 | ITA 3866/MUM/2026 | 2012-13 | [A] JACKIE MAHESH VORA (E-FILE)
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INCOME TAX APPELEATE TRIBUNAL, MUMBAI BENCHES =~
' REVISED CAUSE LIST OF J BENCH FOR 27-AUGUST-2026 (THURSDAY) ‘
BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
i AND HON'BLE JAGADISH, ACCOUNTANT MEMBER
| .
IN COURT ROOM 9
Sri| Appeal Number A‘s,:'::' Assessee Name - Remérks
ITA . -
U1 yoga/mumya024 | 2016717 | [A] ULTRATECH CEMENT LIMITED (E-FILE(ROCA)) i
“, ITA ] .
2 | osoymunya02e | 201617 {10 ULTRATECH CEMENT L;MHED (E-FILE(ROCA)) B
B ITA A BRTVATE ]
| 3 | e723/Mumy2024 | 2021-22 | [A] PWW DISTRIBUTION.INDIA PRIVATE LIMITED (E-FILING)
) ITA ] | :
| r972mump2025 2022-23 | [A] PWW DISTRIBUTION INDIA PRIVATE LIMITED (E-FILE)
- - ITA 5020-21 | [A] MAERSK GLOBAL SERVICES CENTRES (INDIA) PRIVATE
? | 4887/MUM/2024 LIMITED -
ITA '
6 | soparmum/2024 | 292021 | [A] NOBEL BIOCARE INDIA PRIVATE LIMITED
. ITA | i AT .
| 7 | 6087/mMumy2024 | 202172022 [A] WAN HAI LINES (INDIA) PRIVATE umr_r&p (E-FILING) |
Tl A o 53 | [A] PIRAMAL ENTERPRISES LIMITED (MERGED WITH PIRAMAL —t-
7631/MUM/2025 FINANCE LTD) (E-FILE)
] ITA o ‘ : ]
9 | sgiMuMy2026 | 202223 | [A] POWERWEAVE SOFTWARE SERVICES PVT LTD (E-FILE)
o ITA i -
10| 3971/MumM/2026 | 2022723 | [A] OETIKER INDIA PRIVATE LIMITED (E-FILE)
L ITA ] ]
11 pgg/uumyz026 | 2072018 [A] PADMAKAR BHIWAII DESHPANDE (E-FILE(SMC)) R
.. TTA a | ' ]
2| sopmumyaze | 201314 | (D ZENITH STEEL PIPES‘& INDUSTRIES LIMITED (E-FILE(SMC}) B
3 HA - | . -
3] gren/mumy2026 | 2010711 | [A} MARICO LIMITED (E-FILE)
aal ITA _ AL TN * e
41 3511/MuMj2026 | 202223 | [A] WANHUA INTERNATIONAL INDIA PRIVATE LIMITED (E-FILE)
- 1TA ] ]
15 | 5oysmum/2026 | 202223 |TA] PROFITEX SHARE AND SECURITIES PVT LTD. (E-FILE)
i ITA ] ' N
16| 5y mumy2026 | 2017718 | TA} MAHESHKUMAR OMPRAKASH BAJAJ (E-FILE(SMC))
] ITA e
:, 3240/MUMy2026 | 2020-21 | [A] HETAL VINIT TELT (E-FILE(SMC))
18] ooy JMUM/2026 2017-18 | [A] RAMESH SHANTILAL DAIAL (E-FILE(SMC))
TTA ] ! :
18] Caaz/mum2026 | 201819 | TATTRFAN AHMAD SHAH (E-FILE(SMC))
, TTA 18 |rar ]
201 cona/MUM/2026 2017-18 | [A] IRFAN AHMAD SHAH (E FILE(SMC))
Q oA _ . Ty e e :
21| ssgy/mumz0z6 | 201819 | [A] MADHAVAN KESAVAN HARIDAS (E-FILE(SMC)) :
., TTA 5013-14 | [A] CLASSIC BHOOMI CONSTRUCTORS AND DEVELOPERS LLP
“ | 5890/MUM/2026 (E-FILE(SMC)) . ,
el - el =M S S S S U o S
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"REVISED CAUSE LIST OF 3 BENCH FOR 27-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER
IN COURT ROOM S
vt | Appeal Number A;S,::‘:' Assessee Name Remarks
. TTTA | '
23 | casa/mum/2026 | 20142015 | IA] MUSTANSHIR ABBAS HUSSAIN (E-FILE(SMC)}
ITA
24 | conasmuy/2026 | 201172012 | [A] PRIYAL NILESH HEMANT (E-FILE(SMC))
- ITA ’ _
25| io0/mMuM/z026 | 201516 | [A} FARHA ABDULHAMEED SHATKH (E-FILE(SMC)) |
) ITA. ' : '
26 | syss/mumy2026 | 201718 | [A] SUIATHA RAJASHEKAR (E-FILE(SMC))-
5 TTA .
_Lz, 7259/MUM/2026  2020-2021 | {A] ANAND S PANDEY (E-FILE(SMC))
- CTTA  2020-71 | [A] CASCADE CO - OPERATIVE HOUSING SOCIETY LIMITED (E-
P 7220/MUM/2026 FILE[SMO))
ITA ' .
29 | oz mumy2026 | 201516 | [A] SONILIKA NIMESH KARWANYUN (E-FILE(SMC)) |
a6 ITA 50212 | [A] SEAMIST CO-OPERATIVE HOUSING SOCIETY LIMITED (E-
7| 7279/MUM/2026 FILE{SMC)) . |
o ITA : i
_ i F-FILE(
1 ooz | 202222 | 4] SORATHINA MUSLIV GHANCHI JANAT (€ FLECSHO) ﬁ_
) ITA o - ]
_3_'1 | 7303/MuM/2025 2015-16 | [A) NITIN CHANDRAKANT MURBADKAR (E-FILE(SMC))
? ITA ] e e
—34 7308/MUMy2026 | 2011-2017 | [A] ROTAF{Y DISHA TRUST (E-FILE(SMC))
N TTA ] \ ) \
41 Jas2/MUMy2026 | 202526 | (AT MOHD TABREZ SHATKH (E FILE(SMC))
35| s /}\};L’;‘,} 12026 202021 | [A] SOMA PURKAYASTHA (E-FILE(SMC))
- ITA . . .
Hib | 7206072026 2021-22 | [A] SOMA PURKAYASTHA (E-FILE(SMC))
7 TTA Conis X
MB;J S718/MUM/2026 | 2017-2018 | [A] AFTAB AHMED KHAN (E-FRLE(SMC))
. . ‘& N |
i As%ista t Registran
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